Office of the Sub Divisional Magistrate Indora District Kangra (H.P.) 76

To
The Consultant (J udicial),
Hon’ble National Green Tribunal
New Delhi. (E-mail Id- judicial-ngt@gov.in)
No. Bo9 5 /Reader Dated: 22-11-2024

Sub:- Original order/application/petition No. 1074/2024 titled as Durgesh
Katoch Vs State of H.P under National Green Tribunal Principal Bench,
New Delhi.

Sir, :

In compliance to original order/application/petition No.1074/2024 on the
subject cited above.

In this connection, the Joint inspection report of committee constituted by
Hon’ble NGT in case titled as Durgesh Katoch Vs State of H.P in original is hereby enclosed
and report in the form of searchable PDF/ OCR is mailed to official e-mail at judicial-
ngt@gov.in for further necessary action please.

Encls: Joint inspection report St Matfsteate
( Pages 1-145) In st dangrd py)p

Endst No. /Reader Dated 22-11-2024

A copy is forwarded to the Deputy Commissioner Kan gra at Dharamshala
w.r.t his office letter No. 902/LB dated 06-09-2024 for information please.

Sub Di v&al Magistrate,

Indora District Kangra (H.P.)
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Site Inspection Report

In compliance of original order/application/petition No. 1074/2024 titled as
Durgesh Katoch V/s State of HP under National Green Tribunal Principal Bench, New
Delhi, all committee members viz. Sub-Divisional Officer (C) Indora, Division Forest
Officer Nurpur and Representative of RO, MoEF&CC Chandigarh i.e. Technical Officer
assembled at Patwar Circle Dhiala on dated 03-10-2024.

Entire record available in the office of DFO Nurpur regarding the complaints made
by the complainant Sh. Durgesh Katoch was perused. As per record, a complaint dated 28-
03-2024 was made by the complainant to DFO Nurpur regarding illicit felling and
uprooting of Khair trees in Dhiala Bhedi beat. Taking cognizance on the complaint, a
committee under the chairmanship of ACF Nurpur was constituted by DFO Nurpur vide
his office letter No. 03-07 dated 01-04-2024 & 22-23 dated 02-04-2024 to enquire into the
contents of complaint. Site inspection was done and the inquiry report was submitted by
ACF Nurpur to DFO Nurpur Vide office letter No. 932 dated 28-05-2024.

Perusal of the complaint along with the enclosures/record sent to DFO Nurpur by
the complainant through Regd. Post was also perused. As per record, one more complaint
dated 12-04-2024 was made by the Sh. Durgesh Katoch to DFO, Flying Squad North
Dharamshala. Taking action on the complaint, a committee under the chairmanship of
Deputy Ranger Flying Squad Dharamshala was constituted by DFO Flying Squad vide his
office order dated 19-04-2024 to enquire the complaint. Site inspection was done and the
inquiry report was submitted by Deputy Ranger Flying Squad to DFO Flying Squad North
Dharamshala dated 27-04-2024.

Aforementioned reports of Deputy Ranger & ACF Nurpur were perused in view of the
allegations levelled by the complainant and orders passed by the Hon'ble NGT.

Complainant Mr Durgesh Katoch was neither part of Inquiry committee nor Inquiry
committee was ordered by Hon’ble NGT to associate him in inquiry but in the interest of
justice and to go for holistically approach with the inquiry, committee associated the
complainant during the inquiry and also gave him the opportunity of being heard. He led
the committee members on dated 03-10-2024 along with his colleague one Sh. Harwinder
Singh to four sites, on dated 22-10-2024 the complainant with his Advocate Sh. P.S
Dhangal, Munshi of Advocate Sh. Aman Preet and one Sh. Pankaj Darshi led the committee
to two sites, on dated 24-10-2024 the complainant with his associate Sh. Shushil Kumar
led the committee to further three sites and on dated 25-10-2024 the complainant with his

associate Sh, Shushil Kumar led the committee to further seven sites. 7

e 4 — —_




2

The committee visited all sixteen sites as shown by complainant on dated
03.10.2024, 22.10.2024, 24.10.2024 and 25.10.2024, and found following
number of recent, old, very old stumps, uprooting’s & one standing tree

(with slight cut):

i Total No. of Stumps found on the spot : 76
ii. Total No. of pits found on the spot : 08
iii.  Total No. of standing tree shown with slight cut : 01

found on the spot

TOTAL : 85

FINDINGS OF COMMITTEE:

Committee then inquired the matter from concerned staff and recorded its

observations and findings which are discussed as below:-
1) STUMPS FOUND ON THE SPOT

Compartment wise location and details of Stumps of Khair Trees is as

below:
Sr. | Compartment | Area No. of stumps Observation/Remarks
No. (Ha) found on the
spot
1 C-5 22.26 3 1) Out of total 76 stumps, 60
2 C-6 22.26 2 stumps were old to very
3 C-8 8.09 4 old (in rotten condition)
4 Cc9 8.09 14 with no coppice i.e. dry.
5 C-10 24.28 21 12) 16 stumps with coppice
6 C-11 66.36 7l i.e. green, were found.
7 T Ci2 29.14 ] Stumps were of
8 C04 7.69 1 considerable height
N0 c¢o5F | 5290 7 indicating that trees were
10 C-26 43.70 14 felled 1-4 years or older.
11 G227 50.58 2 3) Cognizance for all 16
Total 334.65 76 stumps had been taken by
way of GD entry/ Damage
report by concerned field
staff.
OBSERVATIONS : -

e It was found that the stumps shown by complainant to committee were of

different time period i.e. recent, old to very old stumps.

Matter was inquired from concerned staff in which Range Forest Officer

produced records of Salvage Lots of Khair trees in forest of Dhiala-Bhedi
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showing that dead and dried trees in Dhiala-Bheri forest have been :
departmentally removed by forest department by handing over the Salvage
Lots to HP State Forest Development Corporation Ltd. In past 18 years i.e.
from 2006-07 to 2023-24, 636 trees have been removed. (Refer Annexure-
R-I of RFO Indora report No. 1089 dated 05.11.2024)

Record of all these trees is also available in Compartment history file of
Dhiala Beat.

Detail of Khair tress cut with prior permission of Forest Deptt through
HPSFDC Ltd. under salvage lots:-

Sr. Particular No. | Remarks |
No.

1 No. of Khair trees cut with the prior permission | 38 | No action
of Forest Deptt. through HPSFDC Ltd. required

RFO Indora has further submitted that local residents of Dhiala-Bhedi beat
have rights duly recorded in wajib-ul-arj (Refer Annexure-R-6 of RFO
Indora report No. 1089 dated 05.11.2024) in which they can cut trees for
burning of dead bodies i.e. cremation purposes. The record of such trees
felled for cremation purposes are duly maintained by forest department in
Death register since 2010 which were duly perused by the committee and it
was found that 22 no. of trees have been felled by locals as per their rights
so recorded in wajib-ul-arj from year 2013-14 to 2023-24 (Refer Annexure-
R-4 of RFO Indora report No. 1089 dated 05.11.2024).

Detail of trees cut by locals as per their rights recorded in the Revenue
Record i.e. Wajib-Ul-Arj & Forest Settlement:-

Sr. | Particular No. Remarks

No.

1 | No. of Tress cut for Funeral/cremation 22 No
purposes by the local residents of Dhiala action
Bhedi beat required

Qe 28

It has come up that stray incidents of theft have also happened in the forests
of Dhiala- Bheri over the years, in which cognizance has been taken by staff
in each case from time to time by issuing damage reports and registering
complaint with the police. (Refer Annexure-R-2 & R-3 of RFO Indora
report No. 1089 dated 05.11.2024)
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Detail of Khair trees felled illicitly but cognizance taken by the Forest

department:
Sr. | Particular No. Remarks
No.

1 | No. of Trees in which action has been taken by 5 Action

way of Damage Reports (compounded) already

taken

2 | No. of Trees in which Cognizance has been taken 11 Action

through Police GD/FIR vide GD No. 040 dated already

27/04/2024 taken

2) PITS FOUND ON SPOT:-

8 number of pits were shown by complainant whose details are as

following.
Sr. No. | Compartment | Area | No. of stumps found on the
spot
1 C-9 8.09 1
2 C-10 24.28 3
3 C-11 © 66.36 2
4 C-25 52.20 2
Total 8
OBSERVATIONS: -

No fresh/recent excavation was found in any of the 8 pits. Further, no remains

of stumps or roots were found in 5 pits except remaining 3 pits in which some

roots were visible. With regard to pits, concerned staff has submitted that

locals do uprooting’s of Salvage Dry Stumps for fuelwood purposes. Further

local NTFP “Tardii (dioscorea spp)” is also extracted by locals for

consumption by digging up of land as per their local rights.

\f?
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3) STANDING TREE WITH SLIGHT CUT:-

Complainant also showed a tree alleging that an attempt has been made by
to fell tree whose detail is as following:-

Sr. | Compartment | Area Number Remarks
No.
1 C-5 22.26 1 Standing tree was found with

old and tree now is healed.

OBSERVATIONS : -

Tree has not been felled. A slight old cut was observed on tree which has now
healed. No action was required.

FINDINGS:

b

' o

>

s

>
S

UP-115 Bhedi spreads in around 870 Hectares area which is not a
contiguous patch and has patches of private land in between and random
stumps of felled trees were found at different sites which are spread over an
area of around 350 ha. Compartment wise location of trees and Nazri
Naksha has also been prepared (Refer Annexure-R-8 of RFO Indora report
No. 1089 dated 05.11.2024) showing that felling is not in a contiguous patch
but sparse and spread randomly throughout the forest indicating that mainly
the trees dried over time have been removed by forest department through
HPSFDC Ltd.

Colored photographs of stumps were taken during site inspection have been
attached. (Refer Annexure-R-7 of RFO Indora report No. 1089 dated
05.11.2024) Old to very old and rotten stumps are clearly visible for
reference.

It is also hereby brought to the notice of Hon’ble NGT that complainant Mr
Durgesh Katoch who was not part of inspection committee, was associated
in inquiry, but even after he being told that the matter is sub-judice, he not
only recorded the inquiry proceeding but also made it public on social media
with details of inquiry proceedings on multiple occasions, despite being
repeatedly told to seek permission regarding the same from the Hon’ble
bench.

Further as the complainant was associated in the inquiry, he himself

requested to lead the inquiry to show all the sites, which was allowed bif the

@1/

slight cut, which seemed to be
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committee in the interest of justice and he was given the full opportunity to
show all the concerned sites to the committee from where, as per his version
the trees were illicitly felled.

» Dhiala Bhedi forest is spread over a large area and in order to effectively
visit all the sites,the complainant was asked by the committee about the sites
to be visited. Initially only 6 sites were to be visited by the committee but
the complainant kept on adding new sites to be visited everyday due to
which the inquiry was stretched to 4 days. All the sites were duly visited by
the committee to the complete satisfaction of the complainant and detailed

report of each site is discussed above,

» After thoroughly visiting and inspecting all the sites so shown by
: : X

complainant, the complaint was closed only after the complaing®was fully

satisfied, but when the committee asked the complainant to give his

statement regarding the same, the complainant refused to give his statement.

“:’

For further satisfaction, complete checking of all compartments of Dhiala-
Bhedi beat forests got done through Forest Field staff and no illicit felling
has been reported. (Refer Annexure-R-9 of RFO Indora report No. 1089
dated 05.11.2024).

» No unaccounted tree felling has been found in Dhila Bhedi forest.

REMEDIAL MEASURES

1. Community participation may be increased. Local residents of Dhiala
Behri Beat be involved in the plantation and other forestry activities and
events like Van Mahotsav, Ek Buta Beti Ke Naam or Ek Ped Maa
Ke Naam should be organized regularly. Trees or jungle may be
adopted by the local residents.

2. Awareness campaign for forest protection should be organized regularly
with public participation.

3. Training camps for optimum utilization of forest produce be organized

for the local villagers, shepherds who go to forest for various purposes

like animal grazing, collection of fuelwood / timber wood & herbs.
4. Preventive measures for mitigation of forest fire should be adopted

involving locals.

i
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5. Indora Forest range has sanctioned strength of 20 Forest Guards, 4 Block

7

officers and 1 Range Forest officer. At present 5 Beats and 2 Blocks are
vacant which may be filled up on priority basis.

6. Indora Forest range is highly sensitive Border Range and requires
regular patrolling for which a dedicated patrolling vehicle may be

provided and weapons for self-protection be provided for field staff.

LLe Yo
/—Kﬁﬁm Sunny Goel SurenderThakur

DFO Nurpur Technical Officer, SDM Indora
MoEF&CC, Chandigarh
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SITE INSPECTION REPORT

Sr | Locati | Date Species | Type of | Conditi | Class | GPS Description of | Ownership | Action Taken Remarks
No. | on /Stump | Land & | on of Location land as per |/ (As per RO Indora | if any
Compartm Stump revenue Possession | report)
ent record as per
revenue
record
1 Site 03.10.20 | Khair Forest land - | Old Il 32°17'14.21" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.1 |24 C-5 Stump 75°84'38.05" | No. 81 Min/118 | of Sarkar | Register —at  Sr | locals for
Min, HP Kabja | No.109 Dated | cremation
Khasra No. | Van 29.01.2024 purpose
476, Vibhag (Annexure 6) as per
Area 01-13-81 | Tabe their
HM Bartan rights so
Mohal Dhiala, | Bartandara registered
Sub-Tehsil n, Reserve in wajib-
Gangath Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
2 Site 03.10.20 | Khair Forest land - | Green |V 32°10'24.21" | Khata/Khatouni | ownership | Already reported to | Cognizan
No.2 |24 C-5 Stump 75°80'22.12" | No. 81 Min | of Sarkar | police  authorities | ce  has
with /118 Min, | HP  Kabja | vide GD No. 040 | been
Coppic Khasra No. | Swayam dated taken
e 366, Area 00- | Tabe 27/04/2024.(Annex | through
shoots 18-02 HM | Bartan ure5) Police
of less Mohal Dhiala, | Bartandara GD No.
then 1 Sub-Tehsil n, 040
year Gangath Allottable 12024
Pool, Dated

86
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Kisam Gair 27/04/20
Mumkin 24
Nallah
Site 03.10.20 | Khair Forest land - | Green | IV 32°10'24.21" | Khata/Khatouni | ownership | Already reported to | Cognizan
No.2 |24 C-5 Stump 75°80'22.12" | No. 81 Min | of Sarkar | police authorities | ce  has
with /118 Min, | HP  Kabja | vide GD No. 040 | been
Coppic Khasra No. | Swayam dated 27/04/2024. | taken
e 366, Area 00- | Tabe (Annexure 5) through
shoots 18-02 HM | Bartan Police
of less Mohal Dhiala, | Bartandara GD No.
then 1 Sub-Tehsil n, 040
year Gangath Allottable 12024
Pool, Dated
Kisam Gair 27/04/20
Mumkin 24
Nallah
Site 03.10.20 | Khair Forest land - | Old v 32°10'16" Khata/Khatouni | Ownership | Action already | Felled by
No.3 |24 C-6 Stump 75°50'38" No. 184 Min | of Sarkar | taken by forest | locals for
/370 Min, | HP, Kabja | officials vide | domestic
Khasra No. 01, | Van Damage Report No. | use.
Area 07-74-24 | Vibhag 043/264/NFD Dated | Action as
HM Mohal | Tabe 02.01.2023 per law
Makroli, Sub- | Bartan (Annexure 4) already
Tehsil Gangath | Bartandara been
n, Reserve taken.
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
Site 03.10.20 | Khair Forest land - \% 32°10'16" Khata/Khatouni | Ownership | Action already | Felled by
No.3 |24 C-6 75°50'38" No. 184 Min | of Sarkar | taken by forest | locals for
/1370 Min, | HP, Kabja | officials vide | domestic
Khasra No. 01, | Van Damage Report No. | use.
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Area 07-74-24 | Vibhag 043/264/NFD Dated | Action as
HM Mohal | Tabe 02.01.2023 per law
Makroli, Sub- | Bartan (Annexure 4) already
Tehsil Gangath | Bartandara been
n, Reserve taken.
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
Site 03.10.20 | Unkno | Forest land | Unclas | Unclas | 32°09'31" Khata/Khatouni | Ownership | Nothing found Nothing
No.4 |24 wn C-9 sed sed 75°50'34" No. 104 | of  Sarkar Found
Min/158 Min, | HP Kabja
7Khasra  No. | Van
863, Area 01- | Vibhag
03-83 HM | Tabe
Mohal Bartan
Matohali, Sub- | Bartandara
Tehsil Gangath | n, Reserve
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
Site 22.10.20 | Khair Forest Land | Stump | IV 32°09'14.21" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 in 75°49'55.05" | No. 104 | of Sarkar | Lot year 2007- 08 Dry
rotten Min/149 Min, | HP, Kabja | (Annexure 3) Salvage
conditi Khasra No. | Van trees s
on 619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through

38
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Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
Site 22.10.20 | Khair Forest Land | Very v 32°09'15.11" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 old 75°49'55.64" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Dry Min/149 Min, | HP, Kabja | 12 Salvage
Stump Khasra No. | Van (Annexure 3) trees is
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
Site 22.10.20 | Khair Forest Land | Old v 32°09'16.75" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Dry 75°49'15.98" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Stump Min/149 Min, | HP, Kabja | 12 Salvage
Khasra No. | Van (Annexure 3) trees s
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
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Jangal ment Ltd
Mahfooja
Gair
Mahduda
10 | Site 22.10.20 | Khair Forest Land | Old v 32°09'17.09" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Dry 75°49'15.55" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Stump Min/149 Min, | HP, Kabja | 12 Salvage
Khasra No. | Van (Annexure 3) trees is
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
11 | Site 22.10.20 | Khair Forest Land | Old i 32°09'16.73" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Dry 75°49'15.16" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Stump Min/149 Min, | HP, Kabja | 12 Salvage
Khasra No. | Van (Annexure 3) trees s
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja

Gair

90
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Mahduda
12 | Site 22.10.20 | Unkno | Forest Land | Unclas | Unclas | 32°09'6.69" | Khata/Khatouni | Ownership | No Evidence found | Excavate
No.5 |24 wn C-10 sed sed 75°49'55.11" | No. 104 | of  Sarkar d Earth
Min/149 Min, | HP, Kabja found
Khasra No. | Van
619, Area 14- | Vibhag
82-24 HM | Tabe
situated in | Bartan
Mohal Bartandara
Matohali, Sub- | n,
Tehsil Gangath | Allottable
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
13 | Site 22.10.20 | Unkno | Forest Land | Unclas | Unclas | 32°09'16.63" | Khata/Khatouni | Ownership | No Evidence found | Excavate
No.5 |24 wn C-10 sed sed 75°49'54.97" | No. 104 | of  Sarkar d Earth
Min/149 Min, | HP, Kabja found
Khasra No. | Van
619, Area 14- | Vibhag
82-24 HM | Tabe
situated in | Bartan
Mohal Bartandara
Matohali, Sub- | n,
Tehsil Gangath | Allottable
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
14 | Site 22.10.20 | Khair Forest Land | Stump | IV 32°09'16.76" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 in 75°49'54.89" | No. 104 | of Sarkar | Lot year 2007- 08 Dry
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rotten Min/149 Min, | HP, Kabja | (Annexure 3) Salvage
conditi Khasra No. | Van trees s
on 619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
15 | Site 22.10.20 | Khair Forest Land | Very 32°09'16.99" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 old 75°49'54.14" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Dry Min/149 Min, | HP, Kabja | 12 Salvage
Stump Khasra No. | Van (Annexure 3) trees is
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
16 | Site 22.10.20 | Khair Forest Land | Very 32°09'17.69" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Old 75°49'53.69" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Dry Min/149 Min, | HP, Kabja | 12 Salvage
Stump Khasra No. | Van (Annexure 3) trees s
619, Area 14- | Vibhag Governm

92
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82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
17 | Site 22.10.20 | Khair Forest Land | Green | IV 32°09'19.22" | Khata/Khatouni | Ownership | Already reported to | Cognizan
No.5 |24 C-10 Stump 75°49'51.74" | No. 104 | of Sarkar | police  authorities | ce  has
with Min/149 Min, | HP, Kabja | vide GD No. 040 | been
Coppic Khasra No. | Van dated 27/04/2024 taken
e 619, Area 14- | Vibhag (Annexure 5) through
shoots 82-24 HM | Tabe Police
of less situated in | Bartan GD No.
then 1 Mohal Bartandara 040
year Matohali, Sub- | n, 12024
Tehsil Gangath | Allottable Dated
Pool, 27/04/20
Kisam 24,
Jangal
Mahfooja
Gair
Mahduda
18 | Site 22.10.20 | Khair Forest Land | Stump | IV 32°09'16.99" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 in 75°49'50.72" | No. 104 | of Sarkar | Lot year 2007- 08 Dry
rotten Min/149 Min, | HP, Kabja | (Annexure 3) Salvage
conditi Khasra No. | Van trees s
on 619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
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Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
19 | Site 22.10.20 | Khair Forest Land | Stump | IV 32°09'16.08" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 in 75°49'50.21" | No. 104 | of  Sarkar | Lot year 2007- 08 Dry
rotten Min/149 Min, | HP, Kabja | (Annexure 3) Salvage
conditi Khasra No. | Van trees s
on 619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
20 | Site 22.10.20 | Khair Forest Land | Very Il 32°09'16.62" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Old 75°49'50.68" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Dry Min/149 Min, | HP, Kabja | 12 Salvage
Stump Khasra No. | Van (Annexure 3) trees s
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
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Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
21 | Site 22.10.20 | Khair Forest Land | Very v 32°09'16.13" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.5 |24 C-10 Old 75°49'50.19" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Dry Min/149 Min, | HP, Kabja | 12 Salvage
Stump Khasra No. | Van (Annexure 3) trees is
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
22 | Site 22.10.20 | Khair Forest Land | Green | Il 32°09'15.53" | Khata/Khatouni | Ownership | Already reported to | Cognizan
No.5 |24 C-10 Stump 75°49'51.98" | No. 104 | of Sarkar | police  authorities | ce  has
with Min/149 Min, | HP, Kabja | vide GD No. 040 | been
Coppic Khasra No. | Van dated 27/04/2024 taken
e 619, Area 14- | Vibhag (Annexure 5) through
shoots 82-24 HM | Tabe Police
of less situated in | Bartan GD No.
then 1 Mohal Bartandara 040
year Matohali, Sub- | n, 12024
Tehsil Gangath | Allottable Dated
Pool, 27/04/20
Kisam 24.
Jangal

Mahfooja




20
Gair
Mahduda
23 | Site 22.10.20 | Unkno | Forest Land | Unclas | Unclas | 32°09'18.60" | Khata/Khatouni | Ownership | No Evidence found | Excavate
No.5 |24 wn C-10 sed sed 75°49'52.66" | No. 104 | of  Sarkar d Earth
Min/149 Min, | HP, Kabja found
Khasra No. | Van
619, Area 14- | Vibhag
82-24 HM | Tabe
situated in | Bartan
Mohal Bartandara
Matohali, Sub- | n,
Tehsil Gangath | Allottable
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
24 | Site 22.10.20 | Khair Forest Land | Old v 32°09'15.62" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 5 24 C-10 Dry 75°49'52.88" | No. 104 | of Sarkar | Lot No. 26/2011- | Dry
Stump Min/149 Min, | HP, Kabja | 12 Salvage
Khasra No. | Van (Annexure 3) trees is
619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
25 | Site 22.10.20 | Khair Forest Land | Stump |V 32°09'15.95" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
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No.5 |24 C-10 in 75°49'53.56" | No. 104 | of Sarkar | Lot year 2007- 08 Dry
rotten Min/149 Min, | HP, Kabja | (Annexure 3) Salvage
conditi Khasra No. | Van trees s
on 619, Area 14- | Vibhag Governm
82-24 HM | Tabe ent Legal
situated in | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
26 | Site 22.10.20 | Khair Forest Land | Old v 32°09'07.28" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.6 |24 C-11 Dry 75°49'41.30" | No. 104 Min | of Sarkar | Lot 2007- 08 Dry
Stump /149 Min, | HP  Kabja | (Annexure 3) Salvage
Khasra No. | Van trees s
529, Area | Vibhag Governm
measuring  6- | Tabe ent Legal
36-40 HM | Bartan felling
Mohal Bartandara Carried
Matohali, Sub- | n, through
Tehsil Gangath | Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
27 | Site 22.10.20 | Khair Forest Land | Green | IV 32°09'09.33" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'49.55" | No. 104 Min | of Sarkar | dated 27/04/2024. | ce  has
with /149 Min, | HP  Kabja | (Annexure 5) been
Coppic Khasra No. | Van taken
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e 529, Area | Vibhag through
shoots measuring  6- | Tabe Police
of less 36-40 HM | Bartan GD No.
then 1 Mohal Bartandara 040
year Matohali, Sub- | n, 12024
Tehsil Gangath | Allottable Dated
Pool, 27/04/20
Kisam 24.
Jangal
Mahfooja
Gair
Mahduda
28 | Site 22.10.20 | Khair Forest Land | Green | IV 32°09'09.74" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'40.67" | No. 104 Min | of Sarkar | dated 27/04/2024 ce  has
with /149 Min, | HP  Kabja | (Annexure 5) been
Coppic Khasra No. | Van taken
e 529, Area | Vibhag through
shoots measuring  6- | Tabe Police
of less 36-40 HM | Bartan GD No.
then 1 Mohal Bartandara 040
year Matohali, Sub- | n, 12024
Tehsil Gangath | Allottable Dated
Pool, 27/04/20
Kisam 24,
Jangal
Mahfooja
Gair
Mahduda
29 | Site 22.10.20 | Khair Forest Land | Green | Il 32°09'09.23" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'40.51" | No. 104 Min | of Sarkar | dated 27/04/2024 ce  has
withCo /149 Min, | HP  Kabja | (Annexure 5) been
ppice Khasra No. | Van taken
shoots 529, Area | Vibhag through
of less measuring  6- | Tabe Police
then 1 36-40 HM | Bartan GD No.
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year Mohal Bartandara 040
Matohali, Sub- | n, 12024
Tehsil Gangath | Allottable Dated
Pool, 27/04/20
Kisam 24.
Jangal
Mahfooja
Gair
Mahduda
30 | Site 22.10.20 | Khair Forest Land | Green | IV 32°09'09.78" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'40.52" | No. 104 Min | of Sarkar | dated 27/04/2024 ce has
with /149 Min, | HP  Kabja | (Annexure 5) been
Coppic Khasra No. | Van taken
e 529, Area 6-36- | Vibhag through
shoots 40 HM Mohal | Tabe Police
of less Matohali, Sub- | Bartan GD No.
then 1 Tehsil Gangath | Bartandara 040
year n, 12024
Allottable Dated
Pool, 27/04/20
Kisam 24.
Jangal
Mahfooja
Gair
Mahduda
31 | Site 22.10.20 | Khair Forest Land | Green | Il 32°09'10.41" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'40.41" | No. 104 Min | of Sarkar | dated 27/04/2024 ce  has
with /149 Min, | HP  Kabja | (Annexure 5) been
Coppic Khasra No. | Van taken
e 529, Area 6-36- | Vibhag through
shoots 40 HM Mohal | Tabe Police
of less Matohali, Sub- | Bartan GD No.
then 1 Tehsil Gangath | Bartandara 040
year n, 12024
Allottable Dated
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Pool, 27/04/20
Kisam 24.
Jangal
Mahfooja
Gair
Mahduda
32 | Site 22.10.20 | Khair Forest Land | Green | Il 32°09'10.49" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.6 |24 C-11 Stump 75°49'4056" | No. 104 Min | of Sarkar | dated 27/04/2024 ce  has
with /149 Min, | HP  Kabja | (Annexure 5) been
Coppic Khasra No. | Van taken
e 529, Area 6-36- | Vibhag through
shoots 40 HM Mohal | Tabe Police
of less Matohali, Sub- | Bartan GD No.
then 1 Tehsil Gangath | Bartandara 040
year n, 12024
Allottable Dated
Pool, 27/04/20
Kisam 24.
Jangal
Mahfooja
Gair
Mahduda
33 | Site 22.10.20 | Unkno | Forest Land | Unclas | Unclas | 32°09'14.15" | Khata/Khatouni | Ownership | No Evidence found | Excavate
No.6 |24 wn C-11 sed sed 75°49'43.13" | No. 104 Min | of Sarkar d earth
/149 Min, | HP  Kabja found
Khasra No. | Van
529, Area 6-36- | Vibhag
40 HM Mohal | Tabe
Matohali, Sub- | Bartan
Tehsil Gangath | Bartandara
n,
Allottable
Pool,
Kisam

Jangal
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Mahfooja
Gair
Mahduda
34 | Site 22.10.20 | Unkno | Forest Land | Unclas | Unclas | 32°09'14.15" | Khata/Khatouni | Ownership | No Evidence found | Excavate
No.6 |24 wn C-11 sed sed 75°49'43.13" | No. 104 Min | of Sarkar d earth
/149 Min, | HP  Kabja found
Khasra No. | Van
529, Area 6-36- | Vibhag
40 HM Mohal | Tabe
Matohali, Sub- | Bartan
Tehsil Gangath | Bartandara
n,
Allottable
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
35 | Site 24.10.20 | Khair Forest Land | Very v 32°09'03.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.7 |24 C-8 Old 75°50'56.89" | No. 184 Min | of Sarkar | Register at Sr No.46 | locals for
Dry 1370 Min, | HP  Kabja | Dated 31.08.2014 cremation
Stump Khasra No. | Van (Annexure 6) purpose
1070, Area 01- | Vibhag as per
03-37 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
36 | Site 24.10.20 | Khair Forest Land | Very \ 32°09'08.11" | Khata/Khatouni | Ownership | Entered into Death | Felled by
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No.7 |24 C-8 Old 75°50'55.11" | No. 184 Min | of Sarkar | Register at Sr No.46 | locals for
Dry 1370 Min, | HP  Kabja | Dated 31.08.2014 cremation
Stump Khasra No. | Van (Annexure 6) purpose
1070, Area 01- | Vibhag as per
03-37 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
37 | Site 24.10.20 | Khair Forest Land | Old v 32°09'02.11" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.7 |24 C-8 Stump 75°50'05" No. 184 Min | of Sarkar | Register at Sr N0.93 | locals for
1370 Min, | HP  Kabja | Dated 25.05.2020 cremation
Khasra No. | Van (Annexure 6) purpose
1070, Area 01- | Vibhag as per
03-37 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
38 | Site 24.10.20 | Khair Forest Land | Very \ 32°09'02" Khata/Khatouni | Ownership | Entered into Death | Felled by
No.7 |24 C-8 Old 75°50'08" No. 184 Min | of Sarkar | Register at Sr N0.46 | locals for
Dry 1370 Min, | HP  Kabja | Dated 31.08.2014 cremation
Stump Khasra No. | Van (Annexure 6) purpose
1070, Area 01- | Vibhag as per
03-37 HM | Tabe their
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Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
39 | Site 24.10.20 | Khair Forest Land | Green | IV 32°09'22.33" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.8 |24 C-10 Stump 75°50'46.36" | No. 104 Min | of Sarkar | Register —at  Sr | locals for
with /158 Min, | HP , Kabja | No.100 Dated | cremation
Coppic bearing Khasra | Van 11.02.2023 purpose
e No. 879, Area | Vibhag (Annexure 6) as per
shoots 01-89-69 HM | Tabe their
of Mohal Bartan rights so
more Matohali, Sub- | Bartandara registered
then Tehsil Gangath | n, in wajib-
Two Allottable ul-arj
years Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
40 | Site 24.10.20 | Khair Forest Land | Green | IV 32°09'23.66" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.8 |24 C-10 Stump 75°50'46.67" | No. 104 Min | of Sarkar | Register —at  Sr | locals for
with /158 Min, | HP , Kabja | No.100 Dated | cremation
Coppic bearing Khasra | Van 11.02.2023 purpose
e No. 879, Area | Vibhag (Annexure 6) as per
shoots 01-89-69 HM | Tabe their
of Mohal Bartan rights so
more 41Matohali, Bartandara registered
then Sub-Tehsil n, in wajib-
Two Gangath Allottable ul-arj
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years Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
41 | Site 24.10.20 | Khair Forest Land | Old v 32°09'23.66" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.8 |24 C-10 Dry 75°50'46.47" | No. 104 Min | of Sarkar | Lot No. 26/2011- | Dry
Stump /158 Min, | HP , Kabja | 12 Salvage
bearing Khasra | Van (Annexure 3) trees s
No. 879, Area | Vibhag Governm
01-89-69 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, through
Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
42 | Site 24.10.20 | Khair Forest Land | Green | Il 32°09'23.67" | Khata/Khatouni | Ownership | Police GD No. 040 | Cognizan
No.8 |24 C-10 Stump 75°50'46.78" | No. 104 Min | of Sarkar | dated 27/04/2024 ce  has
with /158 Min, | HP , Kabja | (Annexure 5) been
Coppic bearing Khasra | Van taken
e No. 879, Area | Vibhag through
shoots 01-89-69 HM | Tabe Police
of less Mohal Bartan GD No.
then 1 Matohali, Sub- | Bartandara 040
year Tehsil Gangath | n, 12024
Allottable Dated
Pool, 27/04/20
Kisam 24,

Jangal
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Mahfooja
Gair
Mahduda
43 | Site 24.10.20 | Khair Forest Land | Green | Il 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No.9 |24 C-25 Stump 09'22.36" No. 104 Min | of Sarkar | Register at Sr No.86 | locals for
with 75°49'21.25" | /158 Min, | HP, Kabja | Dated 13.03.2024 cremation
Coppic bearing Khasra | Van (Annexure 6) purpose
e No. 574, Area | Vibhag as per
shoots 05-32-19 HM | Tabe their
of less Mohal Bartan rights so
then 1 Matohali, Sub- | Bartandara registered
year Tehsil Gangath | n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
44 | Site 24.10.20 | Khair Forest Land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.9 |24 C-25 Old 0922.47" No. 104 Min | of Sarkar | Lot 2011- 12 Dry
Dry 75°4920.42" | /158 Min, | HP, Kabja | (Annexure 3) Salvage
Stump bearing Khasra | Van trees s
No. 574, Area | Vibhag Governm
05-32-19 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
45 | Site 24.10.20 | Khair Forest Land | Green | IV 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No.9 |24 C-25 Stump 09'23.34" No. 104 Min | of Sarkar | Register at Sr N0.86 | locals for
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with 75°49'19.22" | /158 Min, | HP, Kabja | Dated 13.03.2024 cremation
Coppic bearing Khasra | Van (Annexure 6) purpose
e No. 574, Area | Vibhag as per
shoots 05-32-19 HM | Tabe their
of less Mohal Bartan rights so
then 1 Matohali, Sub- | Bartandara registered
year Tehsil Gangath | n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
46 | Site 24.10.20 | Khair Forest Land | Green | IV 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No.9 |24 C-25 Stump 09'24.34" No. 104 Min | of Sarkar | Register at Sr No.91 | locals for
with 75°49'17.65" | /158 Min, | HP, Kabja | Dated 02.03.2024 cremation
Coppic bearing Khasra | Van (Annexure 6) purpose
e No. 574, Area | Vibhag as per
shoots 05-32-19 HM | Tabe their
of less Mohal Bartan rights so
then 1 Matohali, Sub- | Bartandara registered
year Tehsil Gangath | n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
47 | Site 24.10.20 | Khair Forest Land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.9 |24 C-25 Old 0924.93" No. 104 Min | of Sarkar | Lot 2011- 12 Dry
Stump 75°49'17.57" | /158 Min, | HP, Kabja | (Annexure 3) Salvage
bearing Khasra | Van trees is
No. 574, Area | Vibhag Governm
05-32-19 HM | Tabe ent Legal
Mohal Bartan felling
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Mahfooja
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Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
48 | Site 24.10.20 | Unkno | Forest Land | Unclas | Unclas | 32° Khata/Khatouni | Ownership | No evidence found | Excavate
No.9 |24 wn C-25 sed sed 09'25.63" No. 104 Min | of Sarkar d Earth
75°49'17.46" | /158 Min, | HP, Kabja found
bearing Khasra | Van only
No. 574, Area | Vibhag
05-32-19 HM | Tabe
Mohal Bartan
Matohali, Sub- | Bartandara
Tehsil Gangath | n, Reserve
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
49 | Site 24.10.20 | Unkno | Forest Land | Unclas | Unclas | 32° Khata/Khatouni | Ownership | No evidence found | Excavate
No.9 |24 wn C-25 sed sed 09'23.34" No. 104 Min | of Sarkar d Earth
75°49'20.42" | /158 Min, | HP, Kabja found
bearing Khasra | Van
No. 574, Area | VibhagTab
05-32-19 HM | e Bartan
Mohal Bartandara
Matohali, Sub- | n, Reserve
Tehsil Gangath | Pool,
Kisam
Jangal
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Gair
Mahduda
50 | Site 24.10.20 | Khair Forest Land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.9 |24 C-25 Old 09'22.47" No. 104 Min | of Sarkar | Lot 2011- 12 Dry
Stump 75°49'19.22" | /158 Min, | HP, Kabja | (Annexure 3) Salvage
bearing Khasra | Van trees s
No. 574, Area | Vibhag Governm
05-32-19 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
51 | Site 24.10.20 | Khair Forest Land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.9 |24 C-25 Stump 09'22.45" No. 104 Min | of Sarkar | Lot 2011- 12 Dry
75°49'20.46" | /158 Min, | HP, Kabja | (Annexure 3) Salvage
bearing Khasra | Van trees s
No. 574, Area | Vibhag Governm
05-32-19 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
52 | Site 25.10.20 | Khair Forest land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C26 Old 09'51.90" No. 48 Min /78 | of  Sarkar | Lot 2011-12 Dry
Dry 75°49'29.35" | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
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Stump No. 273, Area | Van trees is
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
53 | Site 25.10.20 | Khair Forest land | Green |V 32° Khata/Khatouni | Ownership | DR No. 019/264 | Cognizan
No. 10 | 24 C 26 Stump 09'51.89" No. 48 Min /78 | of Sarkar | NFD Dated | ce  has
with 75°49'29.24" | Min, Khasra | HP  Kabja | 21.01.2020 been
Coppic No. 273, Area | Van Amount 19720 Rs taken
e 42-90-81 HM | Vibhag (Annexure 4) through
shoots Mohal Tabe Damage
of Sahouda, Sub- | Bartan Report
more Tehsil Gangath | Bartandara
then 3 n, Reserve
years Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
54 | Site 25.10.20 | Khair Forest land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C26 Old 09'51.89" No. 48 Min /78 | of  Sarkar | Lot 2017-18 Dry
Dry 75°49'29.24" | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
Stump No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
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n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
55 | Site 25.10.20 | Khair Forest land | GreenS | V 32° Khata/Khatouni | Ownership | DR No. 019/264 | Cognizan
No. 10 | 24 C 26 tump 09'51.89" No. 48 Min /78 | of  Sarkar | NFD Dated | ce  has
with 75°49'29.24 | Min,  Khasra | HP  Kabja | 21.01.2020 been
Coppic No. 273, Area | Van Amount 19720 Rs taken
e 42-90-81 HM | Vibhag (Annexure 4) through
shoots Mohal Tabe Damage
of Sahouda, Sub- | Bartan Report
more Tehsil Gangath | Bartandara
then 3 n, Reserve
years Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
56 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'53.09" No. 48 Min /78 | of  Sarkar | Lot 2017-18 Dry
Stump 75°49'29.85 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
No. 273, Area | Van trees is
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
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Gair
Mahduda
57 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'53.09" No. 48 Min /78 | of  Sarkar | Lot 2018-19 Dry
Stump 75°49'29.85 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
58 | Site 25.10.20 | Khair Forest land | Old \% 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'53.09" No. 48 Min /78 | of  Sarkar | Lot 2017-18 Dry
Stump 75°49'29.85 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
59 | Site 25.10.20 | Khair Forest land | Old \% 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'53.09" No. 48 Min /78 | of  Sarkar | Lot 2017-18 Dry
Stump 75°49'29.85 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
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No. 273, Area | Van trees is
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
60 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'52.91" No. 48 Min /78 | of Sarkar | Lot 2018-19 Dry
Stump 75°49'30.41 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
61 | Site 25.10.20 | Khair Forest land | Old \ 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 Dry 09'52.98" No. 48 Min /78 | of  Sarkar | Lot 2018-19 Dry
Stump 75°49'30.58 | Min,  Khasra | HP Kabja | (Annexure 3) Salvage
No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
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n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
62 | Site 25.10.20 | Khair Forest land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C26 Old 16'42.27" No. 48 Min /78 | of  Sarkar | Lot 2011-12 Dry
Dry 75°49'82.86 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
Stump No. 273, Area | Van trees is
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
63 | Site 25.10.20 | Khair Forest land | Very \ 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C26 Old 16'38.87" No. 48 Min /78 | of  Sarkar | Lot 2011-12 Dry
Dry 75°82'56.22 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
Stump No. 273, Area | Van trees is
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
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Gair
Mahduda
64 | Site 25.10.20 | Khair Forest land | Very \% 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C26 Old 16'63.89" No. 48 Min /78 | of  Sarkar | Lot 2011-12 Dry
Dry 75°82'80.89 | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
Stump No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
65 | Site 25.10.20 | Khair Forest land | Very v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 10 | 24 C 26 old 09'51.90" No. 48 Min /78 | of  Sarkar | Lot 2011-12 Dry
Dry 75°49'29.35" | Min,  Khasra | HP  Kabja | (Annexure 3) Salvage
Stump No. 273, Area | Van trees s
42-90-81 HM | Vibhag Governm
Mohal Tabe ent Legal
Sahouda, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
66 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.11 | 24 C24 Dry 09'55.78" No. 31 Min/46 | of Sarkar | Lot 2017-18 Dry
Stump 75°49'32.76" | Min,  Khasra | HP, Kabja | (Annexure 3) Salvage
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No. 213, area | Van trees is
01-84-25 HM | Vibhag Governm
Mohal Tabe ent Legal
Kangreri, Sub- | Bartan felling
Tehsil Gangath | Bartandara Carried
n, through
Allottable HP state
Pool, forest
Kisam Develop
Jangal ment Ltd
Mahfooja
Gair
Mahduda
67 | Site 25.10.20 | Khair Forest land | Fresh v 32°10'30" Khata/Khatouni | Ownership | No action Required | Tree is
No.12 | 24 C5 Standin 75°5074" No. 81 Min | of Sarkar standing
g /118 Min, | HP , Kabja
Khasra N0.188, | Van
Area 02-77-49 | Vibhag
HM Mohal | Tabe
Dhiala,  Sub- | Bartan
Tehsil Gangath | Bartandara
n, Reserve
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
68 | Site 25.10.20 | Khair Forest land | Stump |V 32° Khata/Khatouni | ownership | DR No. 050/264 | Cognizan
No. 13 | 24 Cc10 with 09'33.56" No. 104 Min | of Sarkar | NFD Dated | ce  has
naked 75°5025.16" | /158 Min, | HP , Kabja | 03.02.2023 Amount | been
Roots Khasra No. | Van 11314 Rs taken
728, Area 01- | Vibhag (Annexure 4) through
80-42 HM | Tabe Damage
Mohal Bartan Report
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Matohali, Sub- | Bartandara
Tehsil Gangath | n, Reserve
Pool,
Kisam
Jangal
Mahfooja
Gair
Mahduda
69 | Site 25.10.20 | Khair Forest land | Stump | IV 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 in 09'37.86" No. 184 Min | of Sarkar | Register at Sr No.31 | locals for
Rotten 75°50'40.79" | /1370 Min, | HP, Kabja | Dated 14.07.2013 cremation
Conditi Khasra No. | Van (Annexure 6) purpose
on 1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
70 | Site 25.10.20 | Khair Forest land | Stump |V 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 in 09'37.86" No. 184 Min | of Sarkar | Register at Sr No.31 | locals for
Rotten 75°50'40.79 | /370 Min, | HP, Kabja | Dated 14.07.2013 cremation
Conditi Khasra No. | Van (Annexure 6) purpose
on 1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam

Jangal
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Mahfooja
Gair
Mahduda
71 | Site 25.10.20 | Khair Forest land | Stump |V 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 in 09'37.86" No. 184 Min | of Sarkar | Register at Sr No.31 | locals for
Rotten 75°50'40.79 | /370 Min, | HP, Kabja | Dated 14.07.2013 cremation
Conditi Khasra No. | Van (Annexure 6) purpose
on 1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
72 | Site 25.10.20 | Khair Forest land | Stump |V 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 in 09'37.86" No. 184 Min | of Sarkar | Register at Sr No.31 | locals for
Rotten 75°50'40.79 | /370 Min, | HP, Kabja | Dated 14.07.2013 cremation
Conditi Khasra No. | Van (Annexure 6) purpose
on 1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
73 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No.14 | 24 C9 Dry 09'37.86" No. 184 Min | of Sarkar | Lot 2015-16 Dry
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Stump 75°50'40.79 | /370 Min, | HP, Kabja | (Annexure 3) Salvage
Khasra No. | Van trees s
1073, Area 01- | Vibhag Governm
45-20 HM | Tabe ent Legal
Mohal Makroli, | Bartan felling
Sub-Tehsil Bartandara Carried
Gangath n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
74 | Site 25.10.20 | Khair Forest land | Old 32°09'3.89" | Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 14 | 24 C9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Lot 2015-16 Dry
Stump 1370 Min, | HP, Kabja | (Annexure 3) Salvage
Khasra No. | Van trees s
1073, Area 01- | Vibhag Governm
45-20 HM | Tabe ent Legal
Mohal Makroli, | Bartan felling
Sub-Tehsil Bartandara Carried
Gangath n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
75 | Site 25.10.20 | Khair Forest land | Old 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr N0.95 | locals for
Stump /1370 Min, | HP, Kabja | Dated 22.11.2021 cremation
Khasra No. | Van (Annexure 6) purpose
1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
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Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
76 | Site 25.10.20 | Khair Forest land | Old 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 Co9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No.95 | locals for
Stump /370 Min, | HP, Kabja | Dated 22.11.2021 cremation
Khasra No. | Van (Annexure 6) purpose
1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
77 | Site 25.10.20 | Khair Forest land | Old 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No. | locals for
Stump /370 Min, | HP, Kabja | 45 Dated | cremation
Khasra No. | Van 23.05.2014 purpose
1073, Area 01- | Vibhag (Annexure 6) as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam

Jangal
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Mahfooja
Gair
Mahduda
78 | Site 25.10.20 | Khair Forest land | Old v 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No. | locals for
Stump /1370 Min, | HP, Kabja | 45 Dated | cremation
Khasra No. | Van 23.05.2014 purpose
1073, Area 01- | Vibhag (Annexure 6) as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
79 | Site 25.10.20 | Khair Forest land | Old \% 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 Dry 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No.97 | locals for
Stump /1370 Min, | HP, Kabja | Dated 18.12.2022 cremation
Khasra No. | Van (Annexure 6) purpose
1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
80 | Site 25.10.20 | Khair Forest land | Very \ 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No.14 | 24 C9 Old 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No.49 | locals for
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Dry /370 Min, | HP, Kabja | Dated 16.11.2014 cremation
Stump Khasra No. | Van (Annexure 6) purpose
1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
81 | Site 25.10.20 | Khair Forest land | Very 32°09'3.89" | Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 Old 75°50'56.89 | No. 184 Min | of Sarkar | Register at Sr No.49 | locals for
Dry /1370 Min, | HP, Kabja | Dated 16.11.2014 cremation
Stump Khasra No. | Van (Annexure 6) purpose
1073, Area 01- | Vibhag as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
82 | Site 25.10.20 | Khair Forest land | Stump 32° Khata/Khatouni | Ownership | Entered into Death | Felled by
No. 14 | 24 C9 in 09'37.86" No. 184 Min | of Sarkar | Register at Sr No. | locals for
Rotten 75°50'40.79" | /370 Min, | HP, Kabja | 56 Dated | cremation
Conditi Khasra No. | Van 19.08.2015 purpose
on 1073, Area 01- | Vibhag (Annexure 6) as per
45-20 HM | Tabe their
Mohal Makroli, | Bartan rights so
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Sub-Tehsil Bartandara registered
Gangath n, Reserve in wajib-
Pool, ul-arj
Kisam
Jangal
Mahfooja
Gair
Mahduda
83 | Site 25.10.20 | Khair Forest land | Old v 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 15 | 24 c27 Dry 09'50.60" No. 104 Min | of Sarkar H | Lot 2015-16 Dry
Stump 75°49'52.14" | /158 Min, | P,  Kabja | (Annexure 3) Salvage
Khasra No. | Van trees s
309, Area 04- | Vibhag Governm
11-74 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
84 | Site 25.10.20 | Khair Forest land | Old \% 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 15 | 24 C 27 Dry 09'50.60" No. 104 Min | of Sarkar H | Lot 2015-16 Dry
Stump 75°49'52.14 | /158 Min, | P,  Kabja | (Annexure 3) Salvage
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Khasra No. | Van trees s
309, Area 04- | Vibhag Governm
11-74 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
85 | Site 25.10.20 | Khair Forest land | Old 32° Khata/Khatouni | Ownership | Dry Khair Salvage | Felling of
No. 16 | 24 Cc12 Dry 09'50.60" No. 104 Min | of Sarkar | Lot 2015-16 Dry
Stump 75°49'52.14 | /158 Min, | HP, Kabja | (Annexure 3) Salvage
Khasra No. | Van trees s
315, Area 05- | Vibhag Governm
82-01 HM | Tabe ent Legal
Mohal Bartan felling
Matohali, Sub- | Bartandara Carried
Tehsil Gangath | n, Reserve through
Pool, HP state
Kisam forest
Jangal Develop
Mahfooja ment Ltd
Gair
Mahduda
" {
T= - e N —{

Amit Sharma
DFO Nurpur

Sunny Goel

Technical Officer,

Su ren(ler'l’!ulku r
SDM Indora
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No. 1089/Ind
HP Forest Department
Dated/ Bhadroya, the 05.11.2024

From:-
Range Forest Officer,
Indora Forest Range, Bhadroya

To: -
Sub Divisional Magistrate
Indora

Subject; -Regarding Original Application No. 1074/2024 — Durgesh Katoch V/s State of
H.P.

Sir,

On the matter cited above it is submitted that in compliance of Hon’ble National Green
Tribunal Principal Bench order in original application No.1074/2024, the Joint committee
representatives as Sh. Amit Sharma, HPFS, DFO Nurpur, Nurpur Forest Division , Sh. Sunny
Goel, Technical Officer, Representative of RO, MoEF&CC, Chandigarh and Dr. Surender
Thakur, SDM Indora visited the sites on 03.10.2024 , 22.10.2024 , 24.10.0204 and
25.10.2024 as mentioned by applicant along with local revenue authorities, forest staff of
Indora Forest Range with Kanungo Forest and the applicant Sh. Durgesh Katoch was also
associated during site inspectionand all the relevant official records like Compartment
History file , Damage Report Dhiala Beat , Death Register , copies of wajib-ul-arj was
produced before committee during inspections of DhialaBehri Forest and the Stump wise
status 1s as -
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Site No.1  Dated — 03.10.2024
Sr No. | Species | GPS Type of Land | Condition | Class Action Remarks if any
/Stump | Location & of Taken
Compartment Stump
1 Khair 32°17'14.21" | Forest land - | Old I Entered Felled by locals for
75°84'38.05" | C-5 Stump into Death | cremation purpose
Register at | as per their rights
Sr No.109 | so registered in
Dated wajib-ul-arj
29.01.2024
(Annexture
R-4)
Site No.2  Dated — 03.10.2024
Sr Species | GPS Type of Land | Condition | Class Action Remarks if any
No. | /Stump | Location of Taken
Stump
1. Khair 32°1024.21" | Forest land - | Green \Y% Already Cognizance has been taken
75°8022.12" C-5 Stump reported to through Police GD No. 040
with police /2024 Dated 27/04/2024.
Coppice authorities
shoots of vide GD
less then 1 No. 040
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year

dated
27/04/202
4.(Annext
ure R-3)

Khair

32°1024.21"
75°8022.12"

Forest land -
C-5

with

year

Green
Stump

Coppice
shoots of
less then 1

v

Already
reported to
police
authorities
vide
No.
dated
27/04/202
4.(Annext
ure R-3)

GD
040

Cognizance has been taken
through Police GD No. 040

/2024 Dated 27/04/2024.

Site No.3 Dated — 03.10.2024

Sr

No.

Species
/Stump

GPS
Location

Type of Land
&
Compartment

Condition

Class
of
Stump

Action Taken

Remarks if any

1

Khair

32°10'16"
75°50'38"

Forest Land
C-6

Old
Stump

v

Action already
taken by forest
officials  vide
Damage Report
No.
043/264/NFD
Dated
02.01.2023
(Annexture R-
3)

Felled by locals
for domestic
use. Action as
per law already
been taken.

Khair

32°10'16"
75°50'38"

Forest Land

C-6

Old
Stump

Action already
taken by forest
officials  vide
Damage Report
No.
043/264/NFD
Dated
02.01.2023
Amount
34498/-
(Annexture R-
3)

Felled by locals
for domestic
use. Action as
per law already
been taken.

Site No. 4 Dated — 03.10.2024

Sr
No.

Species
/Stump

GPS
Location

Type of Land
&
Compartment

Condition

Class
Stump

of | Action

Taken

Remarks if any

Unknown

32°09'31.N"
75°50'34.E"

Forest land C-9

unclassified

unclassed

Nothing
found

Nothing Found

Site No.5 Dated — 22.10.2024

Sr
No.

Species
/Stump

GPS
Location

Type of Land &
Compartment

Condition

Class
of
Stump

Action Taken

Remarks if any
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1 Khair 32°09'14.21" | Forest Land C-10 | Stump  in | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'55.05" rotten Lot year 2007- Eeesl 1; H.Gove(rjnm.en;
diti egal felling Carrie
conditon g)g(AnneXture R- through HP state forest
Development Ltd
2 Khair 32°09'15.11" | Forest Land C-10 | Very old | IV Dry Khair Salvage Felling.of Dry Salvage
75°49'55 64" Dry Stump Lot No. 26/2011- | trees is Government
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
3 Khair 32°09'16.75" | Forest Land C-10 | Old ~ Dry | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'15.98" Stump Lot No. 26/2011- | trees is Government
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
4 Khair 32°09'17.09" | Forest Land C-10 | Old Dry | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'15.55" Stump Lot No. 26/2011- | trees is Government
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
5 Khair 32°09'16.73" | Forest Land C-10 | Old Dry | III Dry Khair Salvage | Felling of Dry Salvage
75°49'15.16" Stump Lot No. 26/2011- | trees 1s .Govemmgnt
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
6 Unknow | 32°09'6.69" | Forest Land C-10 | Unclassed Unclass | No Evidence | Excavated  Earth
n 75°49'55.11" ed found found
7 Unknow | 32°09'16.63" | Forest Land C-10 | Unclassed Unclass | No Evidence | Excavated  Earth
n 75°49'54.97" ed found found
8 Khair 32°09'16.76" | Forest Land C-10 | Stump  in | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'54.89" rotten Lot year 2007- tLreeSl 1; H_GOVe(I‘:nm?n(;
diti egal felling Carrie
condition (l);g(Annexulre R- through HP state forest
Development Ltd
9 Khair 32°09'16.99" | Forest Land C-10 | Very Old | V Dry Khair Salvage | Felling of Dry Salvage
75°49'54.14" Dry Stump Lot No. 26/2011- | trees is Government
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
10 Khair 32°09'17.69" | Forest Land C-10 | Very Old | V Dry Khair Salvage | Felling of Dry Salvage
75°49'53.69" Dry Smmp Lot No. 26/2011- trees is Government
12 Legal felling Carried
through HP state forest
(Annexture R-1) Development Ltd
11 Khair 32°09'19.22" | Forest Land C-10 | Green v Already reported to Cignizalﬁce llllas bleen
75°49'51.74" : i taken through Police
St.‘:}rflp p 9;lceGDa‘§horl(t)fg GD No. 040 /2024
With vide o Dated 27/04/2024.
Coppice dated 27/04/2024
shoots  of (Annexture R-3).
less then 1
year
12 Khair 32°09'16.99" | Forest Land C-10 | Stump  in | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'50.72" rotten Lot year 2007- treesl 1; H‘GOVC(I’:HHI?H(;
diti Legal felling Carrie
condition (l)f(AnneXture R- through HP state forest
Development Ltd
13 Khair 32°09'16.08" | Forest Land C-10 | Stump  in | VI Dry Khair Salvage | Felling of Dry Salvage
75°49'50.21" rotten Lot year 2007- treesl lfS‘ H.Goveénmfené
diti Legal felling Carrie
condrtion 03(Annexture R- through HP state forest
1) Development Ltd
14 Khair 32°09'16.62" | Forest Land C-10 | Very  OId | III Dry Khair Salvage | Felling of Dry Salvage
75°49'50.68" Dry Stump Lot No. 26/2011- | trees is Government

Legal felling Carried
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12 through HP state forest
(Annexture R-1) Development Ltd
15 Khair 32°09'16.13" | Forest Land C-10 | Very ol | IV Dry Khair Salvage Felling'of Dry Salvage
75°49'50.19" Dry Stump Lot No. 26/2011- | frees s Oovermment
Legal felling Carrie
12
through HP state forest
(Annexture R-1) Development Ltd
16 Khair 32°09'15.53" | Forest Land C-10 | Green III Already reported to | Cognizance has been
75°49'51.98" Stump police  authorities | faken through  Police
with vide GD No. 040 | 0 %o DU 3024
Coppice dated 27/04/2024 '
shoots  of (Annexture R-3).
less then 1
year
17 Unknow | 32°09'18.60" | Forest Land C-10 | Unclassed Unclass | No Evidence | Excavated  Earth
n 75°49'52.66" ed found found
18 Khair 32°09'15.62" | Forest Land C-10 | Old Dry | IV Dry Khair Salvage | Felling of Dry Salvage
75°49'52.88" Stump Lot No. 26/2011- trees1 1; 11Governmen(;
Legal felling Carrie
12
through HP state forest
(Annexture R-1) Development Ltd
19 Khair 32°09'15.95" | Forest Land C-10 | Stump in |V Dry Khair Salvage | Felling of Dry Salvage
75°49'53.56" rotten Lot year 2007- 08 trees1 1; H.Goveglmf:né
diti Legal felling Carrie
conciton (Annexture R-1) through HP state forest
Development Ltd
Site No. 6 Dated — 22.10.2024
Sr No. Species | GPS Type of Land & | Condition | Class of | Action Remarks if any
/Stump | Location Compartment Stump Taken
1 Khair 32°09'07.28" | Forest Land C- | Old Dry | IV Dry  Khair Felling.of Dry Salvage
75°49'41.30" | 11 Stump Salvage Lot | trees is Qovemmgnt
2007- 08 Legal felling Carried
through HP state forest
%A;l)nexulre Development Ltd
2 Khair 32°09'09.33" | Forest Land C- | Green Police  GD | Cognizance has been
75°49'49.55" | 11 Stump No. 040 | taken through Police
th dated GD No. 040 /2024
\go ‘e 27/04/2024. | Dated 27/04/2024.
shopor;s of (Annexture
less then 1 R-3)
year
3 Khair 32°09'09.74" | Forest Land C- | Green Police  GD | Cognizance has been
75°49'40.67" | 11 Stump No. 040 | taken through Police
ith dated GD No. 040 /2024
\go e 27/04/2024 | Dated 27/04/2024.
shopopts of (Annexture
less then 1 R-3)
year
4 Khair 32°09'09.23" | Forest Land C- | Green Police  GD | Cognizance has been
75°49'40.51" | 11 Stump No. 040 | taken through Police
with dated GD No. 040 /2024
Coppice 27/04/2024 | Dated 27/04/2024.
shoots of (Annexture
less then 1 R-3)
year
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5 Khair 32°09'09.78" | Forest Land C- | Green v Police GD Cl(ignizaﬁce k}llaspbﬁen
040" " taken throu olice
702" 1 ‘S)Vtililrlnp I;;éd 040 GD No. og?to /2024
Coppice 27/04/2024 | Dated 27/04/2024.
shoots  of (Annexture
less then 1 R-3)
year
6 Khair 32°09'10.41" | Forest Land C- | Green 111 Police GD Cl(ignizaﬁce kl11as bleen
040! " taken throu Police
7raA0A | 11 ‘S)Vtililrlnp I;;éd 040 GD No. 0%10 /2024
Coppice 27/04/2024 | Dated 27/04/2024.
shoots of (Annexture
less then 1 R-3)
year
7 Khair 32°09'10.49" | Forest Land C- | Green 11 Police GD Cﬁgnizaﬁce klllas bleen
040! " taken throu Police
7oHA056T | 11 \S)Vtilil?p I;;éd 040 GD No. 040 /2024
Coppice 27/04/2024 | Dated 27/04/2024.
shoots of (Annexture
less then 1 R-3)
year
8 Unknown | 32°09'14.15" | Forest Land C- | Unclassed | Unclassed No Evidence | Excavated  earth
75°49'43.13" | 11 found found
9 Unknown | 32°09'14.15" | Forest Land C- | Unclassed Unclassed No Evidence | Excavated earth
75°49'43.13" | 11 found found
Site No. 7 Dated — 24.10.2024
Sr No. Species | GPS Type  of | Condition | Class  of | Action Remarks if any
/Stump | Location Land & Stump Taken
Compartm
ent
1 Khair 32°09'03.89" | Forest Very Old | IV Entered Felled by locals for
75°50'56.89" | Land C-8 | Dry into Death | cremation purpose as
Stump Register at | per their rights so
Sr  No.46 | registered in wajib-ul-
Dated arj
31.08.2014
(Annextur
e R4)
2 Khair 32°09'08.11" | Forest Very Old |V Entered Felled by locals for
75°50'55.11" | Land C-8 | Dry into Death | cremation purpose as
Stump Register at | per their rights so
Sr  No.46 | registered in wajib-ul-
Dated arj
31.08.2014
(Annextur
e R-4)
3 Khair 32°09'02.11" | Forest Old Green | IV Entered Felled by locals for
75°50'05" Land C-8 | Stump into Death | cremation purpose as
with Register at | per their rights so
Coppice Sr  No.93 | registered in wajib-ul-
Growth Dated arj
25.05.2020
(Annextur
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e R-4)
4 Khair 32°09'02" Forest Very Old | V Entered Felled by locals for
75°50'08" Land C-8 | Dry into Death | cremation purpose as
Stump Register at | per their rights so
Sr  No.46 | registered in wajib-ul-
Dated arj
31.08.2014
(Annextur
e R-4)
Site No. 8 Dated — 24.10.2024
Sr Species | GPS Type of Land | Condition Class of | Action Remarks if any
No. /Stump | Location & Stump Taken
Compartment
1 Khair 32°09'22.33" | Forest Land C- | Green Stump | IV Entered Felled by locals for
75°50'46.36" | 10 with  Coppice into Death | cremation purpose as
shoots of more Register at | per their rights so
then Two Sr No.100 | registered in wajib-
years Dated ul-arj
11.02.2023
(Annexture
R-4)
2 Khair 32°09'23.66" | Forest Land C- | Green Stump | IV Entered Felled by locals for
75°50'46.67" | 10 with  Coppice into Death | cremation purpose as
shoots of more Register at | per their rights so
then Two Sr No.100 | registered in wajib-
years Dated ul-arj
11.02.2023
(Annexture
R-4)
3 Khair 32°09'23.66" | Forest Land C- | Old Dry | IV Dry Khair | Felling of Dry Salvage
75°50'46.47" 10 Stump Salvage Lot trees is Government Legal
No. felling Carried through
HP state forest
26/2011- 12 Development Ltd
(Annexture
R-1)
4 Khair 32°0923.67" | Forest Land C- | Green Stump | III Police  GD Cﬁgnizince hhasl béen
°5()" " : : taken through Police GD
72046781 10 with Coppice iﬁéd M0 No 040 72024 Dated
shoots of less 104/2004
then 1 year 27/04/2024 | 27 :
(Annexture
R-3)
Site No. 9 Dated —24.10.2024
Sr No. | Species GPS Location | Type of | Condition Class of | Action Remarks if any
/Stump Land & Stump Taken
Compartme
nt
1 Khair 32°0922.36" Forest Land | Green Stump | III Entered Felled by locals for
75°49'21.25" C-25 with Coppice into Death | cremation purpose
shoots of less Register at | as per their rights
then 1 year Sr  No.86 | so registered in
Dated wajib-ul-arj
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13.03.2024
(Annextur
e R-4)
2 Khair 32°09'22.47" Forest Land | Very Old Dry | IV Dry Khair | Felling of Dry Salvage
75°49'20.42" C-25 Stump Salvage Lot | trees is Government
2011-12 Legal felling Carried
(Annextur through HP state forest
Development Ltd
eR-1)
3 Khair 32°0923.34" Forest Land | Green Stump | IV Entered Felled by locals for
75°49'19.22" C-25 with Coppice into Death | cremation purpose
shoots of less Register at | as per their rights
then 1 year Sr  No.86 | so registered in
Dated wajib-ul-arj
13.03.2024
(Annextur
eR4)
4 Khair 32°0924.34" Forest Land | Green Stump | IV Entered Felled by locals for
75°49'17.65" C-25 with Coppice into Death | cremation purpose
shoots of less Register at | as per their rights
then 1 year Sr  No.91 | so registered in
Dated wajib-ul-arj
02.03.2024
(Annextur
e R-4)
5 Khair 32°09'24.93" Forest Land | Very ol | v Dry OKhair | Felling of Dry Salvage
049" " trees is Government
TSI €25 Stump ggl;lil-gelzLot Legal felling Carried
(Annextur through HP state forest
Development Ltd
e R-1)
6 Unknown | 32°09'25.63" Forest Land | Unclassed Unclassed No Excavated Earth
75°49'17.46" C-25 evidence found only
found
7 Unknown | 32°09'23.34" Forest Land | Unclassed Unclassed No Excavated  Earth
75°4920.42" C-25 evidence found
found
8 Khair 32°0922.47" Forest Land | Very Oold | IV Dry Khair | Felling of Dry Salvage
75°49'19.22" C-25 Stump Salvage Lot | trees is .Govemm.ent
2011-12 Legal felling Carried
through HP state forest
Development Ltd
(Annextur
e R-1)
9 Khair 32°09'22.45" Forest Land | Old Stump v Dry  Khair | Felling of Dry Salvage
75°49'20.46" C-25 Salvage Lot | trees is Government
2011-12 Legal felling Carried
(Annextur through HP state forest
Development Ltd
e R-1)
Site No. 10 Dated — 25.10.2024
Sr Species GPS Location | Type of | Condition Class | Action Taken Remarks if any
No. /Stump Land of
stump
1 Khair 32°09'51.90" Forest land C- | Very Old Dry | IV Dry Khair Salvage | Felling of Dq
ERCE Stump Lu20lD | Sihage s
(Annexture R-1) | ¢ o Carried
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through HP state
forest Development
Ltd
2 Khair 32°09'51.89" Forest land C- | Green  Stump | V DR No. 019/264 | Cognizance has
75°49'29.24" 26 with  Coppice NFD Dated | been taken
shoots of more 21.01.2020 through
then 3 years (Annexture R-3) Damage Report
3 Khair 32°09'51.89" Forest land C- | Very Old Dry | IV Dry Khair Salvage | Felling of Dry
75°49'29 24" 26 Stump Lot 2017_18 galvage treei 1S1
_ overnment Lega
(Annexture R-1) felling Carried
through HP state
forest Development
Ltd
4 Khair 32°09'51.89" Forest land C- | GreenStump \% DR No. 019/264 | Cognizance has
75°49'29.24 26 with  Coppice NFD Dated | been taken
shoots of more 21.01.2020 through
then 3 years Amount 19720 Rs | Damage Report
(Annexture R-3)
5 Khair 32°09'53.09" Forest land C- | Old Dry Stump | IV Dry Khair Salvage | Felling of Dry
75°49'29.85 26 Lot 2017-18 éalvage trees 1si
_ overnment Lega
(Annexture R-1) | o™ Carried
through HP state
forest Development
Ltd
6 Khair 32°09'53.09" Forest land C- | Old Dry Stump | IV Dry Khair Salvage | Felling of = Dry
75°49'29.85 26 Lot 2018-19 éalvage treei 1si
_ overnment Lega
(Annexture R-1) | o™ Carried
through HP state
forest Development
Ltd
7 Khair 32°09'53.09" Forest land C- | Old Dry Stump | V Dry Khair Salvage | Felling of  Dry
75°49'29.85 26 Lot 2017-18 ?}alvage treei 1s1
_ overnment Lega
(Annexture R-1) | o Carried
through HP state
forest Development
Ltd
8 Khair 32°09'53.09" Forest land C- | Old Dry Stump | V Dry Khair Salvage | Felling of Dry
75°49'29.85 26 Lot 2017-18 ?}alvage treei is1
_ overnment Lega
(Annexture R-1) | p o™ Carried
through HP state
forest Development
Ltd
9 Khair 32°09'52.91" Forest land C- | Old Dry Stump | IV Dry Khair Salvage | Felling of Dry
75°49'30.41 26 Lot 2018-19 ?}alvage trees i?
overnment Lega
(Annexture R-1) | oo™ Carried
through HP state
forest Development
Ltd
10 Khair 32°09'52.98" Forest land C- | Old Dry Stump | V Dry Khair Salvage | Felling of Dry
75°49'30.58 26 Lot 2018-19 ?}alvage trees i?
overnment Lega
(Annexture R-1) | oo™ Carried
through HP state
forest Development
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Ltd
11 Khair 32°16'42.27" Forest land C- | Very Old Dry | IV Dry Khair Salvage | Felling of Dry
75°49'82.86 26 Stump Lot2011-12 Salvage trees is
(Amexture Rep) | G Loz
through HP state
forest Development
Ltd
12 Khair 32°16'38.87" Forest land C- | Very Old Dry | V Dry Khair Salvage | Felling of Dry
75°82'56.22 26 Stump Lot2011-12 Salvage trees is
(Amexture Rep) | G Lo
through HP state
forest Development
Ltd
13 Khair 32°16'63.89" Forest land C- | Very Old Dry | V Dry Khair Salvage | Felling of Dry
75°82'30.89 26 Stump Lot2011-12 Salvage trees is
Amexture Ret) | Chenmer, Loz
through HP state
forest Development
Ltd
14 Khair 32°09'51.90" Forest land C- | Very Old Dry | IV Dry Khair Salvage | Felling of Dry
75°49°29.35 26 Stump Lot 2011-12 Salvage trees is
Amexture Ret) | Chenmen, Lo
through HP state
forest Development
Ltd
Site No. 11 Dated — 25.10.2024
Sr Species GPS Location Type of | Condition Class of | Action Remarks if any
No. /Stump Land Stump Taken
1 Khair 32°09'55.78" Forest land C- | Old Dry | IV Dry  Khair | Felling of Dry Salvage
75°49'32.76" 24 Stump Salvage Lot | trees is Government
2017-18 Legal felling Carried
through HP state forest
i?lll)nexulre Development Ltd
Site No. 12 Dated — 25.10.2024
Sr Species GPS Type of Land | Condition Class Action Remarks if any
No. /Stump Location Taken
1 Khair 32°10'30" Forest land C- | Fresh v No action | Standing tree with
75°50"74" 5 Standing Required saw cut found
Site No. 13 Dated — 25.10.2024
Sr Species GPS Type of Land | Condition Class Action Remarks if any
No. /Stump Location & Taken
Compartment
1 Khair 32°09'33.56" | Forest land C- | Stump with | V DR No. | Cognizance has
75°5025.16" | 10 naked Roots 050/264 been taken through
NFD Dated | Damage Report
03.02.2023
Amount
11314 Rs
(Annextur
e R-3)
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Site No. 14 Dated — 25.10.2024
Sr Species GPS Type of Land | Condition Class | Action Taken Remarks if any
No. /Stump Location & of
Compartment Stump
1 Khair 32°09'37.86" | Forestland C-9 | Stump  in | IV Entered into | Felled by locals for
75°50'40.79" Rotten Death Register at | cremation purpose
Condition Sr No.31 Dated | as per their rights
14.07.2013 so registered in
(Annexture R- | wajib-ul-arj
4)
2 Khair 32°09'37.86" | Forestland C-9 | Stump in |V Entered into | Felled by locals for
75°50'40.79 Rotten Death Register at | cremation purpose
Condition Sr No.31 Dated | as per their rights
14.07.2013 so registered in
(Annexture R- | wajib-ul-arj
4)
3 Khair 32°09'37.86" | Forestland C-9 | Stump in |V Entered into | Felled by locals for
75°50'40.79 Rotten Death Register at | cremation purpose
Condition Sr No.31 Dated | as per their rights
14.07.2013 so registered in
(Annexture R- | wajib-ul-arj
4)
4 Khair 32°09'37.86" | Forestland C-9 | Stump in |V Entered into | Felled by locals for
75°50'40.79 Rotten Death Register at | cremation purpose
Condition Sr No.31 Dated | as per their rights
14.07.2013 so registered in
(Annexture R- | wajib-ul-arj
4)
5 Khair 32°09'37.86" | Forest land C-9 | Old Dry | IV Dry Khair Salvage | Felling of Dry Salvage
75°50'40.79 Stump Lot 2015-16 trees is Government
(Annexture R- Legal felling Carried
through HP state forest
1) Development Ltd
6 Khair 32°09'3.89" | Forest land C-9 | Old Dry | V Dry Khair Salvage | Felling of Dry Salvage
75°50'56.89 Stump Lot 2015-16 gzezl lliemioveénar;ie:;
(Annexture R- thriugh HP sgtate forest
1) Development Ltd
7 Khair 32°09'3.89" | Forest land C-9 | Old Dry |V Entered into | Felled by locals for
75°50'56.89 Stump Death Register at | cremation purpose
Sr No.95 Dated | as per their rights
22.11.2021 so registered in
(Annexture R- | wajib-ul-arj
4)
8 Khair 32°09'3.89" | Forest land C-9 | Old Dry |V Entered into | Felled by locals for
75°50'56.89 Stump Death Register at | cremation purpose
Sr No.95 Dated | as per their rights
22.11.2021 so registered in
(Annexture R- | wajib-ul-arj
4)
9 Khair 32°09'3.89" | Forest land C-9 | Old Dry |V Entered into | Felled by locals for
75°50'56.89 Stump Death Register at | cremation purpose
Sr No.45 Dated | as per their rights
23.05.2014 so registered in
(Annexture R- | wajib-ul-arj
4)
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10 Khair 32°09'3.89" | Forest land C-9 | Old Dry | IV Entered into | Felled by locals for
75°50'56.89 Stump Death Register at | cremation purpose
Sr No.45 Dated | as per their rights
23.05.2014 so registered in
(Annexture R- | wajib-ul-arj
4)
11 Khair 32°09'3.89" | Forest land C-9 | Old Dry |V Entered into | Felled by locals for
75°50'56.89 Stump Death Register at | cremation purpose
Sr No.97 Dated | as per their rights
18.12.2022 so registered in
(Annexture R- | wajib-ul-arj
4
12 Khair 32°09'3.89" | Forestland C-9 | Very Old | V Entered into | Felled by locals for
75°50'56.89 Dry Stump Death Register at | cremation purpose
Sr No.49 Dated | as per their rights
16.11.2014 so registered in
(Annexture R- | wajib-ul-arj
4)
13 Khair 32°09'3.89" | Forestland C-9 | Very OIld | V Entered into | Felled by locals for
75°50'56.89 Dry Stump Death Register at | cremation purpose
Sr No.49 Dated | as per their rights
16.11.2014 so registered in
(Annexture R- | wajib-ul-arj
4)
14 Khair 32°093.89" | Forestland C-9 | Very Old | V Entered into | Felled by locals for
75°50'56.89 Dry Stump Death Register at | cremation purpose
Sr No.56 Dated | as per their rights
19.08.2015 so registered in
(Annexture R- | wajib-ul-arj
4)
Site No. 15 Dated — 25.10.2024
Sr Species GPS Location | Type of Land | Condition Class  of | Action Remarks if any
No. /Stump & Stump Taken
Compartment
1 Khair 32°09'50.60" Forest land C- | Old Dry | IV Dry  Khair | Felling of Dry Salvage
75°49'52.14" 27 Stump Salvage Lot | trees is Government
2015-16 Legal felling Carried
(Annexture through HP state forest
Development Ltd
R-1)
2 Khair 32°09'50.60" Forest land C- | Old Dry | V Dry  Khair | Felling of Dry Salvage
75°49'52.14 27 Stump Salvage Lot | trees is Government
2015-16 Legal felling Carried
(Annexture through HP state forest
Development Ltd
R-1)
Site No. 16 Dated — 25.10.2024
Sr Species GPS Type of Land | Condition Class of | Action Remarks if any
No. /Stump Location & Stump Taken
Compartment
1 Khair 32°09'50.60" | Forest land C- | Old Dry | V Dry  Khair | Felling of Dry Salvage
75°49'52.14 12 Stump Salvage Lot | trees is Government
2015-16 Legal felling Carried
(Annexture through HP state forest
Development Ltd
R-1)
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Further Submissions —

)

3)

4)

5)

6)

7

Bndst NO: avcosmsvinimmnes /IND
Copy Forwarded to -

UP-115 Behri spreads in around 870.71 Ha area with 32 no. of Compartments which are not in
a single continuous patch and has patches of private land in between and Stumps of felled trees
were found at different sites which are spread over an area of around 350 Ha. and most of the
khair stumps were very old and cannot be attributed to be as illicit felling

Regular marking of dry, dead and uprooted Salvage Khair Trees has been done on yearly basis
and handed over HPFSDC Lt. for extraction and locals have rights as per wajib-ul-arj for
cremation and fuelwood purposes and all cases of Forest offences are taken into Cognizance
through Damage Reports and FIRs,

Indora Forest Range is sensitive Border range with multifarious challenges as most of Forest
area is having high density of khair trees and out of 20 Forest Beats 8 Beats are Vacant and out
of 4 Forest Blocks only two are having Permanent Block Officers posted, vacancy of Beats and
Blocks creating extra Burden on Staff'as maximum Forest guards have to watch and ward Two
or more Beats and Same case is with Block officers.

Checking of Forest has been earlier also done by Assistant conservator of Forest Nurpur .
Nurpur Forest division , invelving Local Panchayat representatives , local Public as well as
applicant also and no illicit felling of any kind was reported earlier also .

Forest Guard Incharge Dhiala Beat is holding additional charge of Two beats from last | year
as he was having additional charge of Chatrolli Beat from September 2023 to March 2024 and
of Sukhar Beat from July 2024 to till date and Gangath Forest Block is also vacant from last
five months.

Out of 85 Stumps/locations at 16 sites observed by Committee as | khair tree was found
standing with saw cut and 8 no. of holes/pits in form of excavated earth was found and
76 stumps of different ages which have been felled at different times for which staff
has taken immediate cognizance and issues Damaged reports (DR) and entries in Death
register (as per rights in wajib-ul-arj ) and FIR is lodged simultaneously , Police was
also associated and they have made a parallel investigation whose latest status report
No. 2246 5/A Dated 16/10/2024 was also shown to committee by undersigned . Police
investigation till now has also found that trees were felled by locals for domestic use
and till now nothing adverse has come up in police investigation. No large scale illicit
felling has happened as alleged .

Staff is protecting forest wealth working day and night and all of the forests are
regularly patrolled for Forest Protection and no illicit felling of any kind was reported
in Forests of Dhiala Beat, and no involvement of any kind of field staff is there in any
offence.

I. DFO Nurpur for information and necessary action please .

Rang?o'ét Officer
Indord Forest Range
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o s

T [E/5h
NO. 2246 5/A DT. 16/10/24 \E\Gled: -
FROM :- X Famr e

Station House Officer .

Police Station Indora ,

Distt. Kangra 11.P.

To:-

Range Forest Officer ,

indora forest Range , Bhandroya,
Distt. Kangra H.P.

Subject : - Regarding status of FIR/GD No. 040 Dt. 27-04-24.
Sir,

Kindly in reference to your office letter no. 884 dt. 04/10/2024 . In this regard it is
{utimated that a spot inspection had been done in this matter by the Ilead Constable Monty
Guleria No.18 /0 PS Indora on dt.27/04/2024. Forest guard Guaray Sharma had produced
+ document which is full of signatures by local people of that particular area, in which
|ocal people asserted that they generally use the fuel of this particular forest in cuse of
death or in jagrans at their homes. As per the statement of Forest guard Guaray Sharma, it
had been found that the forest of Dhiala beat UP- 115 Bhedi, C-10, C-11,C-12, C-5, C-
24.C-26 is undemarcated protected forest , WHOSE 30% fuel can be utilised by the local
people residing in that area. After that DD Entry No. 40 dt. 27/04/24 under 24.4 HP Police
Rules had also been made in Daily Diary of PS Indora.In this regard,the investigation is
underway.In future if anything adverse comes into notice, Action will be taken as per law

and procedure.

This is for your kind information and further necessary action please .

Enclosed documents: —

) Yen s
(1 QC.N\’ 10 G0 Ne Yo = ( S f‘v’};ﬂtg%‘/‘/fﬁ—%} /L{w

@ Sdahus of Goseye= |

Police Station lndora
& DOMEys ok 23 bz | Batien Mot RuroUEC
Todxl = Rcepies ,

A




R\ ’
(5
\ '::'\' \\\1..'_:_'] ] i
\. \. - —— '_4' i
No8%Y /Ind "\é}rﬁ{ Ny e
HP Forest Department 3 e L’]f QL R
Dated/ Bhadroya, the oY ~ [& = 2o LY _ Ry

From:-
Range Forest Officer,
Indora Forest Range , Bhadroya

Station House Officer
Police Station Indora

Subject; - Regarding status of FIR /GD No. 040 Dated 27.04.2024 .

Sir ,

On matter cited above it is submitted that vide Original Application No.
1074/2024 — Durgesh Katoch vs State of HP order passed by Hon’ble National Green
Tribunal Principal, Bench New Delhi on dated 21.08.2024 . in Original Application it has
been mentioned by applicant that certain FIR's were registered but final outcome is not
indicated , so it is requested that Status of GD No. 040 Dated 27.04.2024 may be intimated
soon in written , so that further necessary action be taken on matter cited above .

Ranyefuiest Officer
Bl ficer
AndoratorgisRitagnra (H.P!

BHOSEND: <o aolhape bttt 2 /IND DA T B o [ o Al

Copy Forwarded o —

I. DFO Nurpur for information and further necessary action .
h Rm-ﬂ@g}:m%fﬁﬂ‘cer,

Irﬂﬁia ;Pﬁﬁ b?lig%lh'c \
at Bhadroya Distt, Ka gra (H.P

P e f»—acj/a&g-:*‘ff’/'? @
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General Diary Details St
(JrsTTHET i feraon) \

State (U52): HIMACHAL PRADESH RS, (8T INDORA
District (Bret1): POLICE DISTIRCT NURPUR

a) G.D. No. (QSi9mH4T §.):040

b) G.D. Date (JIsiTH=IT f&1eH): 27/04/2024 08:58:57 PM

c) G.D. Type (LIst=1azT Wehid): Arrival

d) Name of Writer and Rank (@& &1 A1 3 ¥&):PC/ Vishal Chaudhary
¢) Entry (for Officer) uff® (arfdrardl & f&w): HC/Mounty Guleria 118!

f) GD Subject (QsiTHAT feTu2): AT o TUE 24.4 SAeATET

g) G.D. Brief ((sHmdar @ igm):

@Waﬁ%%m;.aw.maﬂ.ﬂaﬁa:ﬂ 408 % & gardr foslt Mt whd arsawméq. 33 TSTATHIT gl
Q.

T ol @ eardig st @ g qa A g fare e Hgdle St ST TR, SreleT el dTeT el (LT
aﬁmﬁwmw%mawmtwﬁmam’fg‘u’ﬁ:ﬁzwam’fﬁr&fﬁrﬁa#ﬁﬁa.%mgmag,
20 TidigE Nt anter R o 36 25 af g7 S dherelee el | fraa 3rgd sur # wige il f@
"m%ﬂn%ﬁmuﬁwmﬁwﬁﬁmaﬁqﬂmﬁ&wfﬂzﬁmﬁﬁma':iah_avﬁmr
afgre die & @y @l § 59 aie ¥ S g & Bk § | S dle @ 900 eyt A Ul ge o
Fraerr areflamsl WFT SITTT/ORE B et gon B B EiE & SIeuTH ¥ i ¥ wNT A TEIE € Y i
mﬁaﬂﬁm%%ﬂmmmaﬁt%mﬁmﬁmﬁ%iﬁﬂg& eqTerT Ete @ g # A
01 T U AT U HEN S WAL ET S § | garer dte & wter UP-115 18T, C-10,0-11,8-12,6-5,C¢
24,C-26 W&o Ug A & He TR 12 3 < 1T T Ugel 3 e g wedier 81 @ & | I U dh @l o HeEr
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zEeh 30% ?EHWEEWFWW%WWWW%iﬁﬁﬂﬁfm%ﬁ%@ﬁm%laﬁﬁ&ﬂ‘ :

3T GAURAY SHARMA BEAT DHYALA 12 BO Ti11el 3 o 31U geiTe eiefic vairg famdl & ATTES TED
MOUNTY GULERIA HC 18 1/O PS INDORA PD NURPUR DISTT. KANGRA FTEITET Ylere:- HTeLd
wmaﬁﬂﬁtﬁmm?{ﬁ’mw hﬂﬂﬁiﬂ@ﬁ%ﬁ@a@ﬁgzﬁ%@ﬁqmww%@wmqﬁ([
% T R g1 @ & o A ety s § o qeaw &t s B et @ 1 Skt iR B & g
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Narme (4r): Moty Guileria
Rank (ug): HC

No. (€.): 18
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Anregten R4

No_fL_f]nd

HP Forest Department
Dated/ Bhadroya, the

From: -
Range Forest Officer,
Indora Forest Range, Bhadroya

To: - i
Divisional Forest Officer
Nurpur,

Subject: - Regarding 100% checking of all compartment in Dhiala Beat .

Sir,

With reference to your high office Letter no. 4986 Dated 24.10.2024 dated, a Committee has been
constituted vide this office letter No, 1024/IND Dated 26,10.2024 and checking/Combing of forests of Dhiala
Behri Beat by different teams was done on Dated 27.10.2024, 28.10.2024 and 29.10.2024 and the detail of
checking is as —

Date of Name of Khair Condition Description and Remarks
Checking | Forest & stumps
Compt. (No.)
27.10.2024 | UP115 Behri | 04 Old Dry Dry Salvage lot year 20135-16 (Felling of Dry
C-7 Salvage trees is Government Legal felling Carried
through HP state forest Development Lid)
UP115 Behri 02 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry
C-9 Salvage trees is Government Legal felling Carried
through HP state forest Development [.id)
UP115 Behri | 01 Green with Entered in death register Sr no. 73 dated
C-11 { Coppice 17.02.2018 (as per rights in wazib-ul-arz)
growth of
more then 6
years
UP115 Behri | - - -
C-27
UPL15 Behri 05 Old Dry Dry Salvage lot year 2011-12 (Felling of Dry
C-25 Salvage trees is Government Legal felling Carried
through HP state forest Development Ltd)
UP115 Behri 02 Old Dry Dry Salvage lot year 2011-12 (Felling of Dry
C-10 Salvage trees is Government Legal felling Carried
through HP state forest Development L.td)
UPI15 Behri | 01 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry
C-12 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)
01 Green with Entered in death register Sr no. 52 dated
Coppice 30.01.2015( per rights in wazib-ul-arz)
growth of’
more then 8
years
UPI115 Behri | 01 Old Dry Dry Salvage lot year 2011-12 (Felling of Dry
C-24 Salvage trees is Government Legal felling Carried
through HP state forest Development Ltd)
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28/10/2024 | UP115 Behri > :

G-l

UP115 Behri - -

C-2

UP115 Behri | 02 Old Dry Entered in death register Sr no. 61 dated

C-7 10.10.2016 ( per rights in wazib-ul-arz)

UP115 Behri - :

C-8

UP115 Behri - T

C-13

UP115 Behri

C-14

UP115 Behri 02 Old Dry Dry Salvage lot year 2018-19 (Felling of Dry

C-31 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)

UP115 Behri | 02 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry

C-27 Salvage trees is Government Legal felling Carried
through HP state forest Development Ltd)

UP115 Behri | 03 Old Dry Dry Salvage lot year 2018-19 (Felling of Dry

C-26 Salvage trees is Government Legal felling Carried
through HP state forest Development Lid)

UP115 Behri | 02 Old Dry Dry Salvage lot year 2018-19 (Felling of Dry

C-30 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)

UP115 Behri - -

C-32

UP115 Behri - -

C-15

UP115 Behri - -

C-16

UP115 Behri - -

C-17

29/10/2024 | UP115 Behri 01 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry

C-3 Salvage trees is Government Legal felling Carried
through HP state forest Development Ltd)

UP115 Behri 02 1 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry

C-4 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)

UP115 Behri E -

C-5

UP115 Behri - -

C-6

UP115 Behri = .

C-

UP115 Behri | 02 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry

C-9

Salvage (rees is Government Legal felling Carried
through HP state forest Development Lid)
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UP115 Behri B - 5
C-19

UP115 Behri | 01 Old Dry Dry Salvage lot year 2015-16 (Felling of Dry |
C-12 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)

UP115 Behri 02 | Old Dry Entered in death register Sr no. 28 dated
C-18 27.09.2013 ( per rights in wazib-ul-arz)

UP115 Behri 01 Old Dry Dry Salvage lot year 2017-18 (Felling of Dry
C-20 Salvage trees is Government Legal felling Carried
through HP state forest Development Litd)

UP115 Behri -
C-21

UPT15 Behri - - -
C-28

UP115 Behri . ¥ T
C-29

UP115 Behri | 02 Old Dry Dry Salvage lot year 2018-19 (Felling of Dry
C-30 Salvage trees is Government Legal felling Carried
through HP state forest Development Ltd)

UPL15 Behri - - -
C-22

UP115 Behri - - -
C-23

3
It is further submitted that 100% checking of all compartments of Dhiala beat have done and no illicit felling of
any kind was reported by committee.
This is for information and for further necessary action please,

(Report of Committee , Salvage lot and Death register Copies Enclosed)

Pine 1 40\0 nange Forest Uthige:
lndﬂrﬂgﬁ v gﬁ'ﬁcer’
at Bhadeoya Distt Kangra (H.P.
Endst No. JOM®....coovvrnnen. /IND Dated .2 4. f’”f°9°"‘1
Copy Forwarded to —
. SDM Indora for information and further necessary action please.

Rangg_ Fotest Offi
indorg ki rﬁsgp ?':E:’
at Bhadroya Distt. Kangra (H.P.
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TREES MARKED FOR FELLING BY DEPARTMENTAL AGENCY OR PURCHASERS
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